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(b) the number of Anglo-Indisn
spplicants for the above posts in each
of the above years; and

(¢) the number of the above posts
actually filled by Anglo-Indians dur-
ing the above years on each Railway®

The Deputy Minister of Railways
(Shri Shabnawas Khan): (a) to (c).
Information 13 being collected and
will be laid on the Table of the Lok
Sabha.
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Minor Irrigation Scheme in Bombay

1109 Shri Pangarkar: Will the
Minmster of Food and Agriculture be
pleased to state.

(a) whether any financial help has
been asked for by the Government of
Bombay for minor irrigation schemes
during 1858-60, and

(b) 1f so, the extent thereof?

The Minister of Food and Agricul-
fure (Shri A. P. Jain): (a) and (b)
Yes Sir A sum of Rs 531 crores
has been asked for by the Govern-
ment of Bombay.
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Wagens

1110 Shri Siddasanjappa: Will the
Minister of Railways be pleased to
state:

(a) whether the Railway Board has
placed orders on Indian Manufacturers
for supply of 55 ton capacity wagons;.

(b) if so, what 1s the value of the
orders 30 placed, and when are the
wagons expected to be delivered, and

(c) which are the firms with whom
the orders have been placed ?

The Deputy Minister of Rallways
(Shri Shahnawas Kban): (a) Yes.

(b) According to the provisional
price given to the firms the total
value of the order 18 Rs 525 crores
These wagons are expected to be de~
hivered between June '59 to April ‘60

(c)

1 M/s Burn & Co Ltd,
Howrah
2 M/s 1SW&Co Ltd, Burn-
pur

3 Mys
Calcutta, and

4 M/s Brathwaite & Co, Ltd,
Calcutta

Jessop & Co, Ltd

Surplus Machinery of Irrigation and
Power Projects

Shrimat! Ila Palcboudhurf:
Shri Muhammed Elias:

Will the Mimster of Irrigation ané
Power be pleased to state:

(a) whether any assessment has
been made regarding the availability
of capital equipment and spare parts
which are surplus with the irrmgation
and power projects; and

(b) it so, the nature of steps to be
taken for their optimum uthisation for
the benefit of the country?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Aw
assessment 13 being made

Shri Ram Krishan Gupta:
1112



Cost and Works
Accountants Bill
beg to lay on the Table, under sub-
section (6) of Section 8 of the Es-
sential Commodities Act, 1955, a copy
of each of the following Notifications:
(1) G S R No 201 dated 16th
February, 1950

(1) G S R No 213 dated the
21st February, 1859, making cer-
tain amendment to the Rice end
Paddy (Assam) Second Price
Control Order, 1958

(zu) G S R No 218 dated the
18th February, 1959, making cer-
tain further amendment to the
Uttar Pradesh Paddy (Restriction
on Movement) Order, 1958
[Placed in Labrary, See No LT-
1257/59)
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(b). An Officer has been appointed
with effect from the 2nd February,
1059, for this purpose. His report is
awaited.

Mileage of Lines Surveyed on NE
Rallway

1118, Shri P. C. Borooah; Will the
Minister of Rallways be pleased to
state how many railway lines have so
far been surveyed during the Second
Five Year Plan Period on the North-
Eastern Railway?

The Deputy Minisfer of Rallways
(Shri S. V. Ramaswamy): (1) Sita-
marhi-Sonbarsa, (2) Muzaffarpur-
Darbhanga, and (3) Rampur-Hald-
wani new lines have been surveyed

12hrs OPINIONS ON BILL

Shri Raghubir Sahai (Budaun) Sir,
I lay on the Table Paper Nos II and
III to the Bill to amend the Code of
Criminal Procedure which was ar-
culated for the purpose of eliciting
opinion thereon by the direction of
the House on the 5th September, 1958.

PAPERS LAID ON THE TABLE

AMENDMENTS 70 TRrPURA MOTOR
Vericres RuLks

12,02 hrs.
MESSAGE FROM RAJYA SABHA
Secretary: Sir, I have to report the
following message received from the
Secretary of Rajyy Sabha
“In accordance with the prowvi»-
sions of rule 87 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am

The Minsster of State in the Minis-
fry of Transport and Commumcations
(Shri Raj Bahadur): I beg to lay on
the Table, under sub-section (3) of
Section 133 of the Motor Vehicles Act,
1939, a copy of cach of the following
Notifications making certain amend-
m nts to the Tipura Motor Vehicles
Rules, 1954

(1) No ¥ IV (70) /MV /58 dated
the 8th November 1958

(1) No MV/III-123/58 dated

directed to enclose a copy of the
Cost and Works Accountants Bull,
1959, which has been passed by
the Rajya Sabha at its sitting held

the 13th December, 1958

(i1) Two Notifications No F
A'4 (1)-—-MV/57 dated the 10th
January, 1959 [Placed n Lidrary;
See No LT-1256/89),

on the 19th February, 1959

COST AND WORKS ACCOUNTANTS
BILL
LA ON THR TaBLE AS PASSED BY
RAJYA SaBBA

Secretary: I also lay on the Table
of the House the Cost and Works Ac-
eountants Bill, 1939, as passed by
Rajya Sabha.

NOTIFICATIONS ISSUED UNDER ESSERTIARL
CommMoDITIES ACT

The Deputy Minist v of Food and
Agriculture (Shri A. M. Thomas): 1}





